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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH
O.A. No, 278 of 1999,
Wednesday this the 31st day of March 1999,

CORAM:

HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN

HON'BLE MR, B.N.BAHADUR, ADMINISTRATIVE MEMBER
J. Boby,
Panchuvila,
Kulamuttam P,O., - _ o
Moongode, Varkala. .. Applicant

(By Advocate Shri Sasidharan Chempazhanthiyil)
Vs.

1. The Senior Superintendent of Post
Offices, North Postal Division,
.Trivandrum.

2. Chief Postmaster General,
Kerala Circle, Trivandrum.

3. Sivadas, Senior Superintendent
of Post Offices, North Division, -
Trivandrum, .. Respondents
(By Advocate Shri Govindh K Bharathan, SCGSC)
The application having been heard on 31st March, 1999,
the Tribunal on the same day delivered the following:

ORDER

HON'BLE MR. A.V. HARIDASAN; VICE CHAIRMAN

who
The applicant/is a candidate for selection and appointment

to the post of Branch Post Master, Vilayilmoola has filed

this application praying for calling for the records and to

quash the selection of any candidate who has leeser marks

than the applicant in the S.S.L.C. examination for the post

of Branch Postmaster, Vilayilmoola and for a declaration

that the elimination of the applicant from the list of eligible
candidates for the post of Branch Post Master, is illegalband
for a direction eo the first respondent to considerithe

applicant for selection,
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2. The applicant has not placed on record any material

to show that the respondents would make a selection in'.violation
of the rules. A bald allegation that the 3rd respondent who
is the incumbent of the office of the Ist respondent is bent
upon helping a daughter of a Government Servant does not give
any cause of action to the applicant, If : selection and
appointment are made in violaﬁion of the rules or in an .illegal
manner it would be open for the applicant at that time to

seek appropriate relief,

3. Original Application is, therefore, rejected under

Section 19(3) of Administrative Tribunals Act, 1985,

Dated this the 31st March 1999,

~ B,N. BAHADUR ' A.V. HARIDASAN .
ADMINISTRATIVE MEMBER ' VICE CHAIRMAN
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